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 Shri  6.  §.  Mothari:
 Shri  P.  N.  Solanki:

 Will  the  Minister  of  Finance  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 World  Bank  and  the  member-coun-
 tries  of  the  Aid  India  Consortium
 have  decided  to  relate  future  assist-
 ance  to  India  on  the  basis  of  perfor-
 mance,

 (b)  wf  so,  the  extent  to  which  =  it
 will  affect  the  Fourth  Five  Year  Plan
 programme  and  food  inyports,  and

 (९)  the  steps  which  Government
 are  contemplating  to  make  up  the
 gap’

 The  Deputy  Prime  Minister  and
 Minister  of  Finance  (Shri  Morarji
 Desai):  (a)  Neither  the  World  Bank
 nor  the  Aid  India  Club  has  informed
 the  Government  of  any  new  criteria
 ebout  determining  future  assistance
 to  India  on  the  basis  of  performance
 However,  an  assessment  of  whether
 economic  aid  already  given  has
 served  the  purpose  for  which  was
 intended  always  influences  the  giving
 of  further  aid  India  has  in  fact  been
 received  aid  from  countries  and  agen-
 cies  which  have  periodically  ‘made
 such  assessment

 (by  and  (९)  Do  not  arise

 watt  भोजन

 Cees  भी  शिव  चण्डिका  were:  क्‍या
 स्वास्थ्य  तथा  बरियार  नियोजन  मती  यह
 बताने  को  कृपा  करेंगे कि

 (क)  क्‍या  उनका  ध्यान  2  जुलाई,
 9.67  के  'हिन्दुस्तान'  साप्ताहिक  में  प्रकाशित

 इस  झा शय  के  समाचार  की  फ्लोर  दिलाया  गया

 है  कि  कल् सर  विशेषज्ञ  तथा  नेशनल  दू यू मर
 इंस्टीट्यूट  ,  मिलान  के  अध्यक्ष  डा०  कालों

 विटोरी  की  यह  राय  है  कि  तन्दूर  चपातियों,

 तन्दूर  मुर्दों  तथा  सीख  दबाव  छाने  से  केन्सर

 रोग  पंद।  हो  है,  भौर

 JULY  2.  1967  Developments  in
 Madhya  Pradesh

 (a)  यदि  हा,  तो  क्या  लन्यूरी  भोजन
 का  प्रयोग  बन्द  करने  के  लिये  सरकार  का

 पग्रावश्यक  कार्यवाही  करने  का  विचार  है  ?
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 स्वास्थ्य  तथ।  परिवार  नियोजन  ist

 (शाब  प्रति  नागे):  (क)जीहां।

 तन्दूर  चपाती,  मृग  तथा  सिर  कबाब  खाने
 का  कैंसर  से  सम्बन्ध  प्रभी  तक  परीक्षण  द्वारा
 स्थापित  नही हो  सका  है  ।  हुगली  मेडिकल

 जरनल  में  ऐसा  कोई  सन्दर्भ  नहीं  है  भौर  जहा
 तक  जात  है  भारत  में  कोई  प्रयोगशाला इस
 विषय  में  कार्य  नहीं  कर  रही  है।  महामारी
 विज्ञान  के  भ्रनुसार  ऐसा  कोई  प्रमाण  नहीं  है
 जिससे  पता  चले  कि  ऐसे  जाहीर  से  कैसर  हो
 जाता  है  |

 (ख)  यह  प्रश्न  नहीं  उठता  I

 24  hrs,

 RE  DEVELOPMENTS  IN
 MADHYA  PRADESH

 Mr  Speaker:  Before  I  go  to  the
 next  item  I  want  o  inform  the  House
 that  I  have  received  chits  from  two
 hon  Members  of  this  House  about
 their  desire  or  intention  to  rage  a
 discussion  on  the  developments  in
 Madhya  Pradesh  Except  the  news-
 paper  reporis  which  we  have  before
 us,  I  wonder  whether  we  have  any
 information  to  have  a

 ogee
 The

 newspaper  report  says  Memb-
 Crs  have  crossed  the  floor  (Inter-
 ruptions)  To  the  extent  I  know,  I  am
 talking  of  st

 Bro  रान  मनोहर  जाहिए  (कल्तौल) :
 बंद  की  विमान  सना  क  प्रोवोग  कर  दिया

 गया  है,  रह।  बर  दिया  तथा  लै  |

 Mr.  Speaker:  I  know.  That  is  why
 I  say  this  is  a  constitutional  paint;
 whether  Parliament  comes  into  the
 picture
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 we  we  feat:  (बुनेर:  बची  पर
 मेल  weedy  का  प्रश्न  है।  सुनने  के  बाद  भा
 निर्भर  दीजिए  4

 ;

 a.m,  Whether  constitutionally  Parlia-

 aspects  by  consulting  people  and  then
 we  will  take  a  decision.

 श्री  यु  लिमये  :  हँस  इनको  प्रा पकी

 इजाजत  से  उठाते  हैं  |

 Mr.  Speaker:  If  you  begin  discus-
 sing  it  now,  there  is  no  point  in  allot-
 tung  time  separately  for  it.

 JULY  mm,  in  Medhya  Pradesh  (8t.)
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 Shri  Kanga  (Srikakulam):  I  take
 it  from  what  you  have  said  that  if
 Shri  Madhu  Limaye  and  others  come
 to  be  able  to  persuade  you  that  it
 would  be  within  your  nght,  as  well
 of  the  House,  that  this  motion  should

 which  would  help  you,
 help  us  also  in  viewing  it  in  the  right
 perspective.

 Mr  Speaker:  All  these  things
 could  be  discussed

 थी  बचू  लिये  :  प्राय  एक  बजे  भ्र पना

 पौसला  दे  सकते  हैं  |



 up,  including  leaders  like  Shri
 @hok,  Shri  Joshi  and  Shr:  Hem  Barua
 and  talk  simultaneously  it  would  be
 difficult  for  me  to  regulate  the
 House  oe  (Interruptions)

 Shri  Hem  Barua:  May  I  say  that
 this  report  was  broadcast  by  the  All
 India  Radio,  which  is  an  official  6r-
 gan?  (Interruptions)

 Shri  A.  8,  Saigal  (Bilaspur):  Sir,  I
 rise  on  a  pom  of  order  I  have  got
 the  right  to  raise  it

 Mr.  Speaker:  Will  you  kindly  sit
 down?  We  should  not  discuss  it  here.
 I  have  made  an  appeal  to  you  Mr.
 Madhu  Limaye  and  others  will  come
 and  discuss  with  me.  Now,  if  every-
 body  gets  up  and  begins  to  speak  like
 this,  that  is  not  proper

 Shri  Suren#ranath  Dwivedy  (Ken-
 drapara):  That  is  all  mght  What
 about  the  suggestion  made  by  Prof.
 Ranga?  The  Assembly  has  been  pro-
 rogued  in  an  unconstitutional  way.
 Let  the  Home  Minister  make  a  state-
 ment,

 Shri  Bel  Raj  Madhok  (South
 Delhi):  We  are  not  going  by  the
 newspaper  reports  only.  We  have  got
 telephonic  message  from  there.  You
 may  direct  the  Home  Minster  to
 make  a  statement

 aft  Wo  fwo  सहगल  :  शच्यकष  महोदय,
 मेरा  पायंट  OTH  भंडार  है  |

 जी  ह. #  साल  गुप्त  :  मध्य  प्रदेश  में

 कॉस्टीट्यूशन की  हत्या  की  गईं  है  ।
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 wide  feo  सहगल:  प्रध्यक्ष  महोदय,
 जब  बाप  इधर के माननीय के  माननीय  सदस्यों  को  सोलन
 की  परमीशन दे  देते  हैं,  तो  हम  को  परमिशन
 देने  मे  बाप  को  क्या  एतराज  है  ?  महू  मेरे

 प्रदेश  का  सवाल  है

 हम  भाप  से  यह  प्रां ना  करना  चाहत  हूँ
 कि  राज  प्रखवारो में  जो  खबर  धाई  है  रफी

 उसी  के  प्राकार  पर  आप  को  इजाजत  नहीं
 दैनी  चाहिए  [ब्यबचातन)  संविधान  के  पा  बिक

 मी  तक  इस  हा  उस  के  पास  कोई  मक  नही  है।
 इस  हालत  मे  मध्य  प्रदेश  के  बारे  मे  यहा  पर

 डिस्कशन  नहीं  हों  सकती  &  +  भ्रमर  झपके

 पास  पूरे  फैक्ट्स  है,  झगर  भाप  र
 पास  प्रूफ  है.

 तो  आप  इस  को  ल  सकते  हैं  1  (ध्यक्षध्षान)  |

 Mr,  Speaker:  All  of  you  have
 finshed  now  May  I  request  some
 order  now?  A  proposal  hag  been
 made  The  facts  are  all  confusing  oe
 (Interruption)  At  least  the  Bpesker
 has  only  newspaper  reports  Others
 might  have  got  telephonic  messages.
 (Interruptions).  Why  are  you  shout-

 ing  You  don't  hear  me  My

 ze  we  Ht  [28४ दु

 ५  F  have  sé  Fiend
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 A  good  proposal  has  been  made  that
 since  the  position  is  all  confusing

 Ap  pon,  Member:  How?

 Mr  Speaker:  It  may  pe  clear  for
 you...  (Interruptions).

 ai  art  करनेस्डीअ:  (बम्बई-दक्षिण)  :

 गृह  मन्नी  बढे  हुए  हैं।  वह  बताये।

 तो  yer  कद  11...  (उज्जैन)  :

 प्रधान  मंत्री  बैठे  हुये  हैं।  वह  जानकारी
 दे  t

 श्री  राम  नवल  हुह  (बाराबकी)
 प्रधान  मती,  गह  मंत्री  प्लोर  भूलना  तथा
 प्रसारण  मंत्री  बैठ  हुये हैं।  वह  जवाब  क्‍यों
 नही  देते  हैं  ?

 थी  जाज  फरनेन्ड:ड़  :  वे  मु  क्‍यों  नही
 खोलते  a?  उन  को  शर्म  क्‍यों  लग

 रही  है  ?  थे  बताये  ।

 Mr.  Speaker:  Fortunately,  they  are
 not  shouting  like  you.  If  they  also
 begin  to  shout,  I  do  not  know  what
 Will  happen  (Interruption).  Please
 hear  me  now...

 it  न०  Wo  mea:  (बैतूल)  :  ये  माननीय

 सदस्य जो  कुछ  कह  रहे  हैं,  कया  वह  भाप  के

 मीठा तग  रहा  है  ?  श्री  सहगल  जब  कुछ  कह
 रहे  थे,  तब  आप  ने  उन  को  डांटा  ।  सवाल

 यह  नहीं  है  कि  जो  मध्य  प्रदेश  ने  हो  रहा  है
 वह  सही है  या  गलत  है  t  प्रश्न यह  हैँ  कि  क्‍या

 सदन  को  अधिकार  है  कि  हस  विषय  पर  बहस

 की  जाये  ?  उतने  सदस्यों की  बात  को  भाप
 बर्दाश्त  करते हैं  ?

 T  am  saying  is  that  the  Home  Minis-

 hundred  per  cent  truth.  At  least  pao-
 Ple  Like  me  know  only  40  per  cent  or
 50  per  cent.  Therefore,  the  Home
 Minister...  (Interruption).

 shall  certainly  ask  the  Home  Minister
 to  try  and  get  the  information.

 An  hon.  Member:  When?

 Shrimati  Indira  Gandhi:  He  will
 get  in  touch  with  them.  .  .(Inter-
 ruptions).

 श्री  हश्म  लम्ब  कलाम:  उन  से  टेलीफोन

 पर  बात  करें।  (ब्यान)

 ओ  रोज  सेवक  आद्य :  राज्यपाल  ने
 टिप् वान  सा  को  प्रोवोग  कर  दिया  है,  क्‍या

 उस  की  जानकारी  प्रधान  मती  था  सह  मंत्री
 को  नहीं  है  ?  क्‍या  राज्यपाल  ने  बगैर  इन  से

 पीछे  विधान  सभा  को  प्रोवोग  कर  दिया  है  ?

 (व्यवधान  )

 नबी  हकम  रहे  कवाय:  प्रधान  मंत्री  ने

 टेलीफोन  पर  मुख्य  मती  से  बात  की  है  t

 aft  qo  Go  wt:  (कारण):  wer

 बहो दम,  यह  क्‍या  तरीका  है  ?  झाषणे  wae

 मत्ती  को  मुसावी  है  भौर  उजर  से  ......... ड

 सदस्य  बोले  चले  जा  रहे  हैं।  (स्वजन!
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 Mr.  Speaker:  Now  are  aatis-
 fied?  They  have  also  esaty  6006
 as  the  members  on  that  side

 Shri  J.  B,  Kripalani  (Guna)  rose—

 Mr,  Speaker:  |  am  on  my  legs,

 May  I  request  the  Home  ponister
 do  indwate  the  time  when  be  gould

 make  it  available  to  the  Howse?

 Minister  of  Heme  Affair,
 Pay  Chavan):  We  have  not
 even  the  time  to  contact  the  Gover-
 nor  because  we  have  to  fing  out,
 under  what  circumstancey  what
 action  he  has  taken  I  will  tty  to  get
 in  touch  with  the  Governor  in  the
 course  of  the  day.  ie  (Interruptions)  .

 Shri  Ba]  Raj  Madhok:  Positively
 today.

 Shei  ¥.  B.  Chavan:  I  will  set  in
 touch  with  him  immediately  today,
 When  I  said  ‘in  the  course  Of  the  day’,
 my  idea  was  thet  I  would  get  in  touch
 with  him  mnmediately  and  try  to  get
 the  information,  By  5  O'Clock,  7  will
 be  able  to  give  the  information

 wag  hit  अध्यक्ष  महोदय,  प्रभी
 शापने  कहा  है  कि  हम  चेम्बर  धरे  भ्रामक  शाप

 से  आत  करें  बज  भाप  इत  के  बारे  २  फैसला
 देने  वाले  हैं  |  तो  गह  वी  ढाई,  तोन  बज  तक

 इन्फेक्शन  दे  दें  ।  जानकारों  देने  मेंक या  क्षति-
 नाई हैं?

 Shri  Umanath  (Pudukkottai);  The
 Home  Minister  says  that  he  warts  to
 get

 ang  all  that.  There  is  a  Presa  report
 to  the  effect  that  yesterday  om  trunk
 call  the  Prime  Minister  contecies  the
 State  Government  there  and  got  the
 material  as  to  whet  was  h
 there  But  now  the  Home  Minister
 Posts  ag  if  he  does  not  know  aNything.
 Secondly,  I  am  very  much  pained  to

 It  has  been  the  practice  here  that
 we  go,  on  such  important  things,  by
 Newspaper  reports  and  All  Ind
 Radio  reports.  I  am,  therefore,  pained
 i0  hear  you  say  that  we  have  got  only
 new.  reports.  I  am  very  much
 pained  to  hear  it  from  you,  Sir  Had
 it  been  from  the  other  side,  I  would
 not  have  minded.

 Mr.  Speaker:  At  least  I  do  not
 know.  I  have  no  other  information.
 No  Minister  has  phoned  to  ‘me  from
 Madhya  Pradesh,  no  Opposition
 Leader  hag  phonned  to  me  from
 Madhya  Pradesh.  This  is  hundred
 per  cent  true.  I  have  only  newspaper
 reports  Nobody  from  Madhya  Pra-
 desh,  either  from  the  Government  or
 from  the  Opposi‘ion  side,  hea  brought
 it  to  my  notice

 Ag  regards  the  suggestion  made  by
 Mr.  Ranga,  I  am  requesting  the  Home
 @imster  to  make  ॥  statement  toaay
 at  5  O'Clock.  (Interruptions)

 भी  शाये  कररनेन्डीचा  :  गृह  मंत्री  दस  वा
 मेंभी  बयान  दें  ।  (व्यवधान)

 यों  हुक्म  धन्व  कल्याण:  गाते  को

 विधान  सभा  को  भग  करने  का  रादेश  यहां  से
 दिया  गया  हैं।  (व्यचचात)

 जी  edt  राय  (पुरी)  :  क्‍या  शिवपाल
 कैकय  सरकार  से  पूछे  बिना  विधान सभा  कौ
 प्रोरोग  कर  सकते  हैं?  (स्विवधात)


